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SHRI K. RAGHU RAMAIAH: Is
it necessary to have a formal motion
when the whole House and the Min-
istétr have agreed to it?

PROF. MADHU DANDAVATE:
Let the Minister of Parliamentary
Affairs move a motion. We will ac-
cept it,

SHRI S. M. BANERJEE: Sir, either
you direct that this should be post-
poned, which can be agreed to, or the
motion should be put.

MR. CHAIRMAN: I am in entire
agreement with you. That is why I
have said that there are three motions.

SHRI K. RAGHU RAMAIAH: Can
the Chair not ‘postpone it?

MR. CHAIRMAN: 1 think it will
not be proper for the Chair to .ad-
journ a debate on a particular Bill.

SHRI K. RAGHU RAMAIAH:
There is no controversy -about  it;
either the Chair can direct or I can
move a motion. 1 move:

“That the clause-by-clause consi-
deration of the Bill be adjourned.”

MR. CHAIRMAN: .The question is:
“That tl?e clause-by-clause consi-
deration of the Bill be adjourned”.

The motion was adopted.

l?Nhrs

STATUTORY RESQLUTION _ RE:
DISAPPROVAL OF MAINTENANCE
OF INTERNAL SECURITY (AM-
ENDMENT) ORDINANCE
_AND

MOTION RE: DISAPPROVAL OF
PRESIDENTIAL ORDER SUSPEND-
ING CITIZENS RIGHT TO MOVE A
COURT - AGAINST  DETENTION
ORDERS UNDER MISA

MR. CHAIHMAN: We will now
take up item Nos. 12, 13 and 14, which
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will be taken up together. There is
one resolution for disapproval of the
Ordinance and another resolutien for
disapproval of thé Presidential order.
Shri Vajpayee can move both - the
motions together' and make ~one
speech. .o
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“We have carefully tonsidered
this question and have given due
consideration to the general tenor of
the majority decisioi in Dhillon’s
oase and the obfter ohservitions
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that, on the whole, it would be ad-
visable for the Government to
secure constitutional amendment
enlarging the contents of Item @ in
List I of the Seventh Schedule. We
accordingly suggest that Item 8 of
List I may be amended z0 as to
read as follows:—

‘Preventive Detention for rea-
sons connected with Defence,
Foreign Affairs, the security of
India, the effective realisation of
duties of Customs and Excise, or
the conservation of Foreign Ex-
change; persons subjected to such
detention.”
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@ g &) TR ¥PT FowE
aifgererd & g9 %7 9@ geAET g
A g 39 § fedowm w3 & daoia
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“The President of India who has
honoured me as one of the export-
&rs last year has served me with an
arrest warrant. It is an irony. I

am an honest man and my earnings
are all through hornest means.”

AT FTF FY G I I foa
FE ) I ¥ wsAga ¥ omfaer, |
MR. CHAIRMAN: You may conti-
nue tomorrow. Now, we will take up
Half-an-Hour discussion.

17.30 hrs.
HALF-AN-HOUR DISCUSSION

MEDALS WON BY SPORTSMEN IN GAMES
AT TEHERAN
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Y A & FIST § 5T F A AT
T WaruT § I SqEeqT | FT XY
= ¥ 97 F wfa fewre s dar
T §.. (wwwwrw)., waer € A€
# 3% ST A1eF Fav g e 99 & Fw
& gy feafa ot famey & wi s
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